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Implementation of Centrally Sponsored Rural Sanitation 
Programme (CRSP) in States in as shown below: 

(Rs.in lakhs) 

Year Physical Financial 

Target Achieve- Release Expendi-
ment ture 

1992-93 90285 51272 1563.995 1002.37 
1993-94 2211943 134190 2309.958 1908.07 
1994-95· 627276 592333 4764.914 4554.73 
1995-96· 760187 236049 2268.379 1660.21 

• combined target and achievement under CRSP 
and States sector fund. 

The Progress is monitored in terms of construction 
of sanitary latrines and not on the basis of the projects 
completed. 

The progress of implementation of CRSP and State 
sector MNP in Gujarat including the tribal areas during 
1t193-94, 1994-95 and 1995-96 is as under :-

\ 

Year 

1993-94 

1994-95 

1995-96 

Target Achievement 

5367 

25000 

30000 

4621 

16804 

17946·· 
~-----------------------------------

•• upto October, 1995. 

(c) and (d). Proposals for additional assistance have 
been received during the current financial year from the 
State Governments of A.P., Assam, Orissa, Sikkim and 
U.P. 

(e) The State Government of A.P. has been advised 
to reformulate the project for additional assistance, 
keeping In view the guidelines of implementation of 
CRSP. The State Government of Sikkim has been 
requested to provide certain additional information. In 
view of the slow progress and under utilisation of the 
normal allocation under CRSP, no additional assistance 
has been provided so far to the State Governments of 
Assam, Orissa and U.P. The position will be reviewed 
after adequate progress in utilisation of the available 
funds is made by these States. 

[English} 

Widening of National Highways 

3350. SHRI HARISH NARAYAN PRABHU ZANTYE: 
SHRI SOBHANADREESWARA 
RAO VADDE : 

SHRI DWARAKA NATH DAS : 
SHRI ANNA JOSHI : 

Will the Minister of SURFACE TRANSPORT be 
pleased to state : 

(a) whether there Is any proposal under 
consideration of the Government to widen the National 
Highways In the country during the Eighth Plan; 

(b) if so, the details of sectors of each of such 
highways widened, or proposed to be widened into four 
lanes during the period; 

(c) whether any funds have been allocated for the 
purpose; 

(d) if so, the details thereof, State-wise and National 
Highway-wise; and 

(e) the sections of National Highways for 
development of which privatelforeign investment have 
been sought alongwith the details of such assistance 
already provided during the Eighth Plan? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SURFACE TRANSPORT (SHRI M. RAJASEKARA 
MURTHY) : (a) Yes, Sir. 

(b) A statement-I indicating section of highways 
sanctioned/proposed for widening to four lane during 
the Eighth Five Year Plan is enclosed. 

(c) and (d). Funds are allocated State-wise not 
National Highway/Scheme-wise. Funds allocated for 
development of National Highways including widening 
to four lanes year-wise during the 8th Five Year Plan 
are at enclosed statement-II. 

(e) No section of four laning has been taken up so 
far under private sector participation. 

STATEMENT-I 

Widening of National Highways. 

S. States 
No. 

NH No. Section Length in Km 

1. Andhra Pradesh 5 Madras-Vijawada-Eluru 87 

2. Assam 37 Guwahati bypass 10 

3. Bihar 2 8arwadur-Earkar 43 

4. Gujarat 6 Ahemdabad-Bombay 69 

8C Chiloda-Sarkhej 9 

5. Haryana 8 Delhi-Jaipur 71 

10 Delhi-Rohtak 36 

6. Karnataka 4 8angalore-Tumkur 65 

& Bangalore-Madras 

-7. Mad.hya Pradesh 6 Raipur-Durg 27 

8. Maharashtra 4 Bombay-Pune 55 

8 Bombay-Morar 2 

9. Rajasthan 8 Delhi-Jaipur 55 

10. Tamil Nadu 7 Karnataka border-Hosur 8 

11. Uttar Pradesh 2 Allabhabad-Urban link 14 

24 Ghaziabad-Hapur !It 21 

12. West Bengal 2 Ranigsnj-Panagarh 42 
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STAT.EMENT-II 

(Rs. in Lakhs) 

S.No. Name of StateJ 1992-93 1993-94 1994"95 1995-96 
U.Ts. Development Development Development Development 

1. Andhra Pradesh 2600.00 4524.00 

2. Assam 1275.00 1400.00 

3. Bihar 1385.00 1920.34 

4. Gujarat 4650.00 6200.00 

5. Haryana 1870.00 3200.00 

6. Karnataka 1880.00 2709.00 

7. Madhya Pradesh 1915.00 1678.00 

8. Maharashtra 3280.00 2831.00 

9. Rajasthan 3095.00 4028.00 

10. Tamil Nadu 1600.00 3064.00 

11. Uttar Pradesh 4995.00 4579.00 

12. West Bengal 2230.00 3500.00 

Indo-South Africa Agreement in Power Sector 

3351. SHRI BOLLA BULL! RAMAIAH : Will the 
Minister of POWER be pleased to state : 

(a) whether India and South Africa have signed any 
agreement for joint venture in power sector for power 
generation; 

(b) the terms and conditions of the agreement; 

(c) the details of power projects that will be set up; 
and 

(d) the time by which the implementation of the 
Plan is likely to be taken? 

THE MINISTER OF STATE IN THE MINISTRY OF 
POWER (SHRIMATI URMILABEN CHIMANBHAI PATEL): 
(a) No Government to Government agreement relating 
to power generation has been signed with South Africa. 
Govemment is also not aware of any agreement with 
South African companies tor any joint venture projects 
in the power sector. 

(b) to (d). Do not arise. 

Talcher Super Thermal Power Project 

3352. SHAI GOPI NATH GAJPATHI : Will the Minister 
of POWER be pleased to state: 

(a) the total investment approved for commissioning 
the Super Thermal Power Project by NTPC at Talcher in 
Orissa; 

(b) the break up of the amount proposed to be 
financed by World Bank, French Government, Union 
Gove"lfent and NTPC; 

(c) whether the first unit of the super thermal. power 
plant has been commissioned; 

51'94.00 5700.00 

1485.00 1800.00 

2121.00 2050.00 

7098.00 4600.00 

5160.00 7300.00 

3189.00 2600.00 

2347.39 2400.00 

3262.92 3059.00 

4720.88 4800.00 

2589.50 1100.00 

8455.68 7950.00 

3987.00 3600.00 

(d) if so, the expected time of commissioning of 
second and the last unit of the thermal power plant; and 

(e) the steps taken thereon? 

THE MINISTEA OF STATE IN THE MINISTAY OF 
POWEA (SHAIMATI UAMILABEN CHIMANBHAI PATEL): 
(a) The approved cost of Talcher Super Thermal Power 
Station (2x500 MW) implemented by National Thermal 
Power Corporation (NTPC) is As. 1404.04 crores. 
However, revised cost estimate of this project as 
considered by the Public Investment Board in its meeting 
held on 22.11.1995 is As. 2592.18 crores based on III 
quarter 1995 price level. 

(b) The break-up of funding of the latest estimated 
cost of AS.2592.18 crores is as follows : 

Union Government by way of 

equity and loan to NTPC 

- World Bank : $ 367 million 

- French Govt.: FF536.34 million 

Direct borrowing by NTPC 

NTPC (Internal resources) 

Total 

(c) Yes, Sir. 

As. In crores 

1102.01 

712.76 

777.41 

2592.18 

(d) and (e). The second Unit Is expected to be 
commissioned in February, 1996. The boiler was lighted 
up In November, 1995 and steam blowing Is In progress. 
The turbine has been put on barring gear and Is getting 
ready for synchronisation. 




